Sima Hombram Wi Ran Kishor Murenu ML A, 162- Katovin (5.1.) Constltuency,
reslident of Wil Tengpaju FOnsBhine, PASPhuliidumar, DisBamla give hergin tlow the detaiin of
the essets (mmormbile, menabie hunk halance, etc) of mself, mmy spoase and dependante.
(2) Dhetalls of PAN wnad stnbirs of filling of lncome tus retien:-

SLN || Msreies Permntient
o, Ao Number
1 Selff AKFPHAGI0D J013-14 201
i She- AP s T20E Alals RN
3 Depentent |
4. | Pependentl
3 Pependenti
Ao Detiiils of novalile assets:
(Nte

I. Asscts in joir mamme hulmti-q. thee extent of joint ewmerhip will also have to be given

2, In cise of duposit! lnvestment, the dotails ingloding Serial Number, Amount, Date of Deposit. the
Scheme. Nore of Baakdnmrinnion and Branch ire w be groen,
3 Vilue of Doy’ Share/Thabenttires oy per the citment markot value in Sreck Exelumge in respect ot
listed contparties and ns per bocks in case of non-lited edmpanies should be given.

4 Dependent, here mesns o penion, substantially dependent on the inctime of tho candidite.

5. Detail including smommt s 0 be given separately i respect of each investment}

Avan 11 032016

g Deswription
N

Selll

ke

Depentent.|

Dependent-1 | Dependent-3

i Crahi i handd

AL 000 CHY

3500000 | NiL

Detalls of Depoaits i Bk
acnunts (FORE  Term
Deposits including  saving
ettt L Dephoaits with
Fmagcial  Instimtions.  Non
Banking Fimamctal
| Connpranbes ol Coopesutive
sochties anal the amonnt in
| gach smch deprsit

L1130, AMY

PNB Banky

AN M=

KR CN T KR | NS | 2
21 300 Rs.
SBIBVM, Patin
AT No.

NI NIL

[ Details  of  lnvestinent  in
Hondy, Diabigntiores’ Shires
pnd s n
evmupariies Mutunl Fulids and
| oithiisrs andd fie Ao

(i

MNIL

Mil NIL

Deetal] of investmint in M55,
Postal - Savings,  Trurance
Polloies wnd lvesmesn i
any  Fliancial  lnowedsee
| Company and the wounl.

(11}

is) | Petwmal loaps'sdvance given
o any persan  of ety
ingluding  fiem, | Company’,
Tt ot and qthir
recwivaliles o ddr:nn anid
Arbouing.

NIL

NIL NIl

Qs




¥l | Wt Scorpic Bajsi NIL
VehiclesAbrembYilohisSh | TH-15K 019) LHsgover
ipsidemils  of  Make, | 2004 BR-313134
Ragistmtion Mo ete, Yooy of | R 925000 R G-
prrehase and assou)

iy | Jewer, budlbon aod vilbsble | Cald-50g Uold-15g | NIL
thitygisiven dotails of wuight | FS0000 45000
and valum)

(viiid | Any oher ssssts sch as | NIL WL NIL
viliim of Claimsfinterisd

(%} | Cirone Totm) valg I TGS+ 1 ST n

3. Dutaily ol Immovable asseis:
(Nete 1. Properties in jolst ovnership indiating the estim of joint ownesshipwill also have t be indicated
2. Each limd ufhnildlg;_m-mmﬂ:hnuhl bt muntioned separatily o ik fodmmatlh

S Mo,

Dhescription

Self

- Sipoise

Drepemdont-1

Deponifent-2

Tepandean -2

ful

Agrrenliorsl Land

KIL

HIL

NIL

| fvrew { Tortil semssrreminamy
i moresl

NIL

NIL

NIL

Whether
property { Yas or NOY)

ihheriied | ND

O

NO

Date of purchese in cose
of sl noguitred propetty.

NIl

NiL

NiL

Conit o Laasd (T ense o
!"_'I:m:i'r.lm:w the time of
Putehnse

NIL

lad by

development,
Sl b ehe

way ol

Any lovestment o the | NO

Ny

N

Approximate Cusrent

NIL

NIL

NIL

(i

misrked valie.

Locztiomids )
Saervey tmirmlaed 5)

NI

INIE

Wik

Arua (Todal messureminl
m 50t

NIL

Wit rr
propherty Y ien ar MO

inherited | No

Mo

Fate of purchase iy case
of el pesqulived property

NIl

ML

NIL

Codi ol Land {in case ol
purchaeeat e time of
uTchase

NIL

NIL

Am  lvestment on the
nd by wey af
devalopment,
comitmuction cie.

NIL

ML

L

Approsimate  Camone

minkel value

NIL

NiL

KIL




iy |

Commereinl Buildings
Cineluding spsartments)
Luentloms)

Survey number(s)

KNIL

Wil

Ml

Bulh  op  AreaTolnl
essuresent in s fL)

NIL

NiL

NIL

Witetlier nherited propierty
[ ¥es o No)

MIL

NIL

MIL

Dhugs of purchas in case of
self Murred penperiv

fadiB

NiL

NIk

Cost of property (in cuii of
‘purchussa] o8 the Time of
[rrchase

NIL,

NIL

MIL

Any lovestment of the
property Ity way of
development, conmtrection
T

NIL

NIL

NIL

Apprex| e Cupeeu
ot viloe

L

NIL

NIL

)

sl dentin] Buildings
{inciuding npamments. )
Location (s)

Survey number [5)

WIL

Khinm No=
129
Khestiri-
211,247
413D

NIL

Aren { Total messurement
in s 1)

NIL

1500

MIL

fals up Ares (Tetal
. messiiement 1nsg. L)

NIL

1600

NIL

Whethir inberited
property (Yes or No)

Nij

No

Dhite of purchuse in case
of seli ncquired property.

ML

24-06-
2004

MNIL

Can of property (in ense
of purchase) at the time
of purchase

Wil

HI'.LHW'

NiL

Any Investment on the

i

Fem

ML

100N, LIEHE =

NIL

(%)

Othiers (such os interest
1N properny)

NIL

Zero

NI

ivi)

Total of Current Markei
vatug of £i) 20 (v) pbove

12,3100

NIL




{4) 1 Give herein below the detuils of linbilities/ does to public financisl institation suni

gnvernmeent ;-

SN Desetiption Self Spouse (s) D_cpmj'dﬂw Dependent-1 | Dependent-1
i,

ﬁ Lom or duss 1o

Bank/Financial stimtion(s) | SEI ADB

Mame of Bank or F DUDHARL | BANEA NI

Amciml mitsianding BaNKA

Natune of loan _

6940005 | 12,00,000/-

Lo of dugs to any

individualw/Entity otheér thati | Car Loan Hivasing

eruemibneed o) ahove, loin

Name (s} Lero

 Nature of luan 4800000 | 1200000/

Any other lability NIL NIL Nl

Greanid tonl of Habitlities NiL Y T
(1} | Govermmeni Dyes: NIL Wi, WIL

Dues 1o dépariiments dealinge

with yovernmetn '

accomumodation

Thues w departments dealing | NI NIL NIL

with supply of wier

Uroes to depastments dealing | NEL NIL NiL

with supply of electricity

Duies to dupartments dealing | NI WIL WL

with supply of

Dhues 1 departments deallng | ML N, WIL

with government transpirt

(inzlmcing alremfs nd

helicopters).

Ineome Tox Dues NII. NTL

Wealth Tax Dues 118 Nl NIL

Service Tax Dues NIl NiL NIL

Municipal Propenty Tax NIl Wil NIL

Bhues

Sales Tox Duses WL Nl ML

_Any other duss ML NiL NIL

Cirnnd fiain] ot al] Giove. dues | NIL NIL WL

(Note : Please give separate detalls of nsme o Bank, instiltion, entity or individual and

() Jors

w,,.h
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